IN THE CENTRAL :DMINISTRATIVE TRISUNAL HYDERABAD BENCH AT HYDERABAD -
0.a.N0.. (R4 /93

Date of Order: 6/7.93
‘Between: i /79
s

1. Divisional Fiailway Mehager, (DG)
Soutn Ceutral Railway, Secuncderabag,

2. Pormonent oy Incocctor {Zon)
- S.C.Rly, Secunderabad., = -

3. Chiedql Signal Inspector, - o T
Signal & Telecommunication Department,
S.C.Rly, &ecunderabad.

~ . i -

.e Applicants, -
and ' o - B ‘
1. 6'ﬂb’a-}¢w4\. . \

2. Presiding Officer, Labour Court,
Narayanaguda, A.P,Hyderabad,

. Respondents,
Fer the &pplicantsL Mr.N.l..Devraj, 8C for Rlys, ™
For the Respondents: | -

* AN ' . 1-
FORAE THE HON'BLE Mi*, JUSTICE V.NEELADRI RAO : VICE CHATRMAN —
AND . . ‘
THE HONT'ELE MR.P.T.TIRUVENGADAN ¢ MEMBEFR(ADMT)
The Tribunal made the following Order:-

Admit. The operation of the order dated 11-3-92 .

in C.M.P.No. ' /7. /B3 is suspended until further orders.

Issue notice to the kegpondents.

Post the case on 6,9.93.

.' @ép&&
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The Divisional Railway Manager (B.G) S.C.Rly, Secunderabad,

The Permanent ¥ay Inspector (Con) S.C.Rly. Secunderabad.

. The Chief Signal Inspector, Sighal & Telecomnunigation
Department, 5.C.Rly, Secunderabad.

The Presiding Officer, Labour Court, Narayanaguda, Hyderabad.

One copy to lr.N.R.Devraj, SC for Rlys. CAr.Hyd.

One copy to Mr, . .

One spare copy, '
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IN THE CENTRAZL ADVINISTBATIVE TRIBUNZL
HYDERABAD BENCH AT HYDERASBAD

THE HON'EBLE MR.HUSTICE V.NEELADRI RAQ
VICE CHZIRMAN
AND
THE HON'BLE ME.A.B.GORTY ; MEMBER(AD)
4D
THE HON'BLE MR,T.CHANDRASEKHAR REDLY
MEMBER(J) -

LD

THE HON'BLE MR.P.T.TIRUVENGEDAM :M(A)

Dated 3 €5ﬁ7/£1993
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0.A.No. 652’7/4”2"
“——Zamitted and lnterim directions
issued : :
allowed

' ' Disposed of with directions
Dismissed ‘
issed as withdrawn
issed for default, .
Re jebteds Ordered \ @
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